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2.

following items of business as

(1)

(2)

(3)

(4)

(5)

BUSINESS ADVISORY COMMITTEE
(FIRST DELHI VIDHAN SABHA)

Ist REPORT

(Presented on 8,.3,1994)

The Business Advisory Committee held a sitting on Friday,
the 4th March, 1994,

The Committee recommend the allocation of time to the

Discussion on the Motion
of Thanks on the Lt,
Governor's Address

General discussion on the
statement of estimated receipts
and expenditure of the Capital
(for the period from Ist
December, 1993 to 31st March,
1994),

Discussion and voting on the
Demancs for Grants for the
period Ist December, 1993
to 31st March, 1994,

Appropriation Bill, 1994

Delhi Municipal Corporation
(Amencment) Bill (regarding
Property Tax)

(Consideration & passing)

Delhi (Delegation of Povers
Amenédment) Bill

(Consideration and passing)

Delhl Commissioner for Women
Bill

(Consideration and passing)

Sales Tax (Amendment Bill)
(Consideration and passing)

Delhi Agriculture Cattle
Preservation Bill

(Consideration and passing)

Punjab Courts (Delhi Amendment)
Bill

(Consideration and passing)

shown against eachg=

-

10 hours ,

Discus=sion to commence on 8th :
March, 1994 and to continue upto
22nd March, 1994,
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2 hours ; .

General discussion and

-voting on 9,3,94,

Introduction, consideraticn
and passing on 9,3,1994 subject
to passing of Demands of
Grants,

8 hours

contd, .2/~
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6) @) General discussion on the
Statement of the estimated -
receipts and expenditure of
the Capital for the year

(11) Discussion on Demands for
grants for 1994-95,

10 hrs,

(iii) Vote on Account,

(1v) Appropriation Bill, 1994,
(Consideration and passing)

MHHHHHHHKHH)—( =

(CHARTT 1AL GOEL)
CHAIRMAN,

Delhi, 1 BUSINESS ADVISORY COMMITTEE
March 8, 1994
Phalgun 17, 1915 (Saka)




